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gsd URdas 3R ISRl JATAd
Ghll
g faoell, 26 A, 2014

P13, 896(3N). —TEI AN IYoh (G BT SRV IR HUBYT) HATE
9, 2013 & THRT H, S ALHLA. 778 (31), ANRI 16.12.2013 R Heled 74,
2014 & ARV H, ST ALBLM. 26 (37), ARRT 16.01.2014 & Tqad YBIRIT by Y o,
IR L ISR Pob (G BT TRV AR FYSVN) 9 2008, JAT HAA, &
M 3 & et ufed I ISR 1fAfH, 1956 (1956 T 48) &1 &RT 7 §RT Uawd
TIRAAT BT YANT HRA BY, Daid DR, IR 1 H SfeaalRad ARGl 4 vaggrR
ferfaRad dfoa e ]

(1) TRl e 98+ & ATl 3fral W@l JAqdT JANI AfR] & T Igcd
el Al & srelie ufdranel uvma, 991 99 4 @& SU—19¥ (2) & idvid 39@ Uai &
forg fafafdse o gAd wR olq@ | 1% YR o.M ardl fedl |1 I3 arga &1 39
R o 3Mfd IR B SaR 997 I IISHRT BT YART B S1qAT GAHR AT Bl
UR $RH @1 gAfT Y BRfY | U uifye ares & dred 3rerar Wl 3rerar JER
T BT 3MfH R < 9189 &I IO, TR Y49 &1 & o1y, oM 4 & S
(2) @ I 9 IMHP 8=l & VA YdHl & foIY oI B & 9 O & a_Tea”
TIHR AUBTT STHBRUT DI BT Fard B BT il 87T |

(2) TS I GEHAT AT @R ISR/ QaFaUTANT &1 2w ga-drel
AT & SUAN b ol Pob Bl &R DI URBAT AT DI IHg Bl TF & DRD
A IO B I TSN/ TFIUFART D] T Ty H dactd] fham ST | iReg o I8
g & Y ST/ TaUEART TR 60 HIek IT HH Wl B AXEl Bl Yodb b
IREAT & oI ISHRT / TaRIURTRT &1 A T8 & AT & w9 § FHSIT SITgaT |
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AROfT 1

BH. Yo SAERTAT BT fdaxor eIel WATSTl bl 4
ATIYQYT

1 2027 (31) 30.08.2011 JofuaT

2 1266 (31) 01.06.2012 TEHIYRA

3 1768 (31) 08.08.2012 Aeud

4 2169(37) 12.09.2012 e

5 1124 (37) 16.05.2012 BRCICKI

6 1709 (37) 26.07.2012 TTAYS!

7 1711 (1) 26.07.2012 ERIRE

8 1712 (31) 26.07.2012 CANIER]

9 2673 (31) 02.11.2012 agd

10 2170 (31) 12.09.2012 HATIS

11 2170 (31) 12.09.2012 areIug

12 2840 (31) 20.12.2011 EREEIS

13 1938 (31) 22.08.2012 AT

14 1742 (31) 06.08.2012 TR

15 2171 (30) 12.09.2012 ERIEEI

16 913 (31) 25.04.2012 ook
faEr

17 1061 (31) 11.05.2012 TRAMT WA

18 1327(31) 07.06.2011 Heft

19 349 (31) 29.02.2012 TN

20 454 (31) 16.03.2012 IRIAYR

21 696 (31) 06.04.2011 gRamarsT

22 2224 (31) 22.07.2013 CRYGH

23 82 (31) 10.01.2014 LCIRE

24 82 (31) 10.01.2014 HATT

25 196 (31) 30.01.2012 IR
IRES

26 2840 (31) 06.12.2012 RISICTI

27 2672 (31) 02.11.2012 AT ST

28 1936 (31) 22.08.2012 BINE

29 2594 (31) 23.08.2013 eESin
HlcH

30 2559 (31) 26.10.2012 BT

31 2558 (31) 26.10.2012 FCCRAN

32 1592 (37) 16.07.2012 CIEZIN

33 697 (31) 06.04.2011 T

34 834 (37) 17.04.2012 ATATRY

35 376 (31) 05.03.2012 IRl

36 1849 (37) 25.06.2013 STER®IC T,

37 1849 (31) 25.06.2013 N SSIESCD
EAC|

38 1848 (31) 25.06.2013 IR 3 &) UreATHS

39 2325 (31) 31.07.2013 ;lrﬂgsn ol gSUcall 3R

qr
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HEIRTS:

40 843 (31) 27.04.2011 SRIaT

41 359 (31) 01.03.2011 HeTYR
HEAYQIT

42 1588 (31) 08.07.2011 EESIREI

43 2842 (31) 06.12.2012 AT

44 2842 (31) 06.12.2012 el

45 544 (37) 06.03.2013 TqMeRR dTgU™™
Ik gd

46 ‘ 83 (31) 10.01.2014 | SIEKIE
Sk

47 2026 (31) 30.08.2011 RS

48 2905 (37) 14.12.2012 ERIECISI

49 2904 (31) 14.12.2012 TTST

50 469 (31) 26.02.2013 TRTTceAl

51 1354 (31) 24.05.2013 HRMYR
LEEIC]

52 315 (31) 01.02.2013 | [ESSiE]
KSEIE

53 2049 (31) 23.08.2012 BT T

54 1783 (31) 09.08.2012 SIORT &I WT

55 505 (a7) 04.03.2013 Raren

56 1930 (31) 21.08.2012 ARTIOTYRT

57 1714 (31) 26.07.2012 qrgT

58 2623 (31) 30.10.2012 WUS] e
BIECEIR

59 1123 (1) 16.05.2012 TR 3R 3R

60 2660 (31) 02.09.2013 ggdicey

61 3518 (37) 26.11.2013 REINEE ORI

EISISIE]

Scaxg<

62 2048 (31) 23.08.2012 SINEL

63 287 (31) 29.01.2013 Herad

64 420 (31) 21.02.2013 ATATTR

65 2753 (31) 21.11.2012 THNTS

66 465 (31) 26.02.2013 FARI (ISP

67 116 (31) 07.01.2013 ST

68 39 (a) 03.01.2013 oIl gfeH

69 1154 (37) 22.05.2012 AT

70 336 (31) 07.02.2013 gsefl

71 2624 (31) 30.10.2012 gl

72 2836 (31) 19.12.2011 TR

73 247 (31) 08.02.2012 gorere

74 422 (31) 21.02.2013 SR

75 2795 (31) 14.12.2011 faTgTae

76 3443 (31) 14.11.2013 RN

77 838 (31) 26.03.2013 I g
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78 | 682 (31) 13.03.2013 | T T g
CIREEICE IR

79 593 (31) 08.03.2013 Jferare

80 2670 (31) 02.11.2012 EEING]

81 2671 (31) 02.11.2012 EECEl

82 357 (31) 01.03.2012 IROTGR

83 1131 (31) 01.05.2013 CEECEISIC]

84 1115 (31) 03.01.2013 SIRlECe

2. 01042014 ¥ I FIOE & flU IUFIHT Yob dI &1 H AT BRI D
Iuddd Il WIelRll @ oy faid 16.01.2014 & Yoo AT H AT HEH B
DI DT |

TSh Bl HE | AP Bl oS [BHL H (ARUN @ oS AfG BIs ¥, Bl | U
(fon#) ISER))
ISH P ofF g IR AXaHT fh.A). # il
gf()) AR ¥ AfdF 397 TRl & dsd &l Fad o= (A (=1 - @
98U &l THTs | 10 HRIS U I AP DI IRTd diel dIsUTT DI ofr T i
(fe. %) 9ISUTT Pl ofFeTs UX IRl fhA). # g
%()) AR A Afde 991 GRemel & qigurd oI Had dwrg ([BAL | vp = 9 — €
GAAT B 1S | 60 Hiek W 2Afdd ARE B Gl oy (F8d R 85U W) =+ 3
o 60 BRI F) IR B T wed B uRared wHee | vm = o 10
g feAL #
Gus & foll o] | g1 Cleliid Wedh @l o drg foh.Hl. g = & + g
;@wwaﬁ Y 2014—15 & foTq FNT MR T () N
Tgh GUS & oIy Yoob B = g *ol
qIgUTH & [y Yo T = UH* 9150
Tl W0 B ot Yoo T = + 7

[T, . YRIRTYT /13013 / 131/ 2013—14]

3T el THT, Y Al
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION
New Delhi, the 26th March, 2014

S.0. 896(E).—Pursuant to National Highway Fee (Determination of Rates and Collection)
Amendment Rules 2013 published vide G.S.R. 778 (E) dated 16.12.2013 and National Highway Fee
(Determination of Rates and Collection) Amendment Rules 2014 published vide G.S.R. 26 (E) dated
16.01.2014 and in exercise of the powers conferred by section 7 of the National Highways Act, 1956 (48 of
1956), read with rule 3 of the National Highways Fee (Determination of Rates and Collection) Rules, 2008 as
amended, the Central Government hereby makes the following amendments in the notifications mentioned in
table 1:

(1) A mechanical vehicle which is loaded in excess of permissible load specified for its category under
sub-rule (2) of rule 4, shall not be permitted to use the National Highway or crossing the toll plaza until
the excess load has been removed from such mechanical vehicle. The driver or owner or a person in
charge of a mechanical vehicle shall be liable to pay fee, for entering the overloaded vehicle on the
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national highway to the toll collecting agency, equal to ten times of the fee applicable to such category
of mechanical vehicles under sub-rule (2) of rule 4.

(2) The rate of fee for use of standalone structure as well as structure forming part of a linear highway/
expressway, shall be calculated by converting the length of the structure into an equivalent length of
highway/ expressway by multiplying by a factor of ten provided that structure of 60 metres of length or
less, on a linear highway/ expressway will be considered as part of the normal length of highway/
expressway for calculation of fee.

Table 1
S. No. Details of Fee Notification Name of Toll Plaza
S.0 No. Date
Andhra Pradesh
1 2027(E) 30.08.2011 Bellupada
2 1266(E) 01.06.2012 Laxmipuram
3 1768(E) 08.08.2012 Madapam
4 2169(E) 12.09.2012 Chilakapalem
5 1124(E) 16.05.2012 Nathavalasa
6 1709(E) 26.07.2012 Aganampudi
7 1711(E) 26.07.2012 Vemapadu
8 1712(E) 26.07.2012 Krishnavaram
9 2673(E) 02.11.2012 Tanuku
10 2170(E) 12.09.2012 Kalaparru
11 2170(E) 12.09.2012 Pottipadu
12 2840(E) 20.12.2011 Pippalwada
13 1938(E) 22.08.2012 Rolmamda
14 1742(E) 06.08.2012 Gamjal
15 2171(E) 12.09.2012 Manoharabad
16 913(E) 25.04.2012 Pullur
Bihar
17 1061 (E) 11.05.2012 Parsoni Khem
18 1327 (E) 07.06.2011 Maithi
19 349 (E) 29.02.2012 Naruar
20 454 (E) 16.03.2012 Asanpur
21 696 (E) 06.04.2011 Hariabara
22 2224 (E) 22.07.2013 Balgudar
23 82(E) 10.01.2014 Kharik
24 82 (E) 10.01.2014 Maranga
25 196 (E) 30.01.2012 Barsoni
Jharkhand
26 2840 (E) 06.12.2012 Sau Kala
27 2672 (E) 02.11.2012 Rasoiya Dhamna
28 1936 (E) 22.08.2012 Ghangari
29 2594 (E) 23.08.2013 Pundag
Karnataka
30 2559 (E) 26.10.2012 Kognoli
31 2558 (E) 26.10.2012 Hattargi
32 1592 (E) 16.07.2012 Bankapur
33 697 (E) 06.04.2011 Hebbalu
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34 834 (E) 17.04.2012 Chalageri

35 376 (E) 05.03.2012 Bagepalli

36 1849 (E) 25.06.2013 Brahamarkotlu

37 1849 (E) 25.06.2013 NITK
Kerala

38 1848 (E) 25.06.2013 ROB Padnakad

39 2325 (E) 31.07.2013 Varapuzha Bridge and Edapally

ROB

Maharashtra

40 843(E) 27.04.2011 Daroda

41 359(E) 01.03.2011 Kelapur
Madhya Pradesh

42 1588 (E) 08.07.2011 Allonia

43 2842 (E) 06.12.2012 Baretha

44 2842 (E) 06.12.2012 Choundha

45 544(E) 06.03.2013 Gwalior Bypass
North-East

46 83 (E) 10.01.2014 Diengpasoh
Odisha

47 2026(E) 30.08.2011 Sergarh

48 2905(E) 14.12.2012 Panikholi

49 2904(E) 14.12.2012 Gangapada

50 469(E) 26.02.2013 Gurapalli

51 1354(E) 24.05.2013 Srirampur
Punjab

52 315(E) 01.02.2013 Chiddan
Rajasthan

53 2049(E) 23.08.2012 Kanwaliyas

54 1783(E) 09.08.2012 Jojro ka Khera

55 505(E) 04.03.2013 Rithola

56 1930(E) 21.08.2012 Narayanpura

57 1714(E) 26.07.2012 Paduna

58 2623(E) 30.10.2012 Khandi Obari
Tamil Nadu

59 1123 (E) 16.05.2012 Paranur and Athur

60 2660 (E) 02.09.2013 Pudukottai

61 3518 (E) 26.11.2013 Lechchumanapatti and Lembalakudi
Uttar Pradesh

62 2048(E) 23.08.2012 Dasna

63 287(E) 29.01.2013 Katoghan

64 420(E) 21.02.2013 Lalanagar

65 2753(E) 21.11.2012 Gaurau

66 465(E) 26.02.2013 Chamari (Usaka)

67 116(E) 07.01.2013 Joya

68 39(E) 03.01.2013 Muzaina Hetim

69 1154(E) 22.05.2012 Salemgarh

70 336(E) 07.02.2013 Tundla

71 2624(E) 30.10.2012 Tendua
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72 2836(E) 19.12.2011 Semri
73 247(E) 08.02.2012 Brijghat
74 422(E) 21.02.2013 AIT
75 2795(E) 14.12.2011 Vighaket
76 3443(E) 14.11.2013 Badauri
77 838(E) 26.03.2013 Naini Bridge
78 682(E) 13.03.2013 Garrah river bridge
West Bengal
79 593 (E) 08.03.2013 Beliyad
80 2670 (E) 02.11.2012 Palsit
81 2671 (E) 02.11.2012 Dankuni
82 357 (E) 01.03.2012 Surjapur
83 1131 (E) 01.05.2013 Paschim Madati
84 1115 (E) 03.01.2013 Sonapetya
2. While revising the user fee rates for annual revision w.e.f. 01.04.2014, the Authority shall implement

the amendment to the fee rules dated 16.01.2014 also for above Toll Plazas, duly giving the following details

while informing the revised rates:

Road Length in Kms (excluding length of bypass, if any) A

Road Length (kms) Structure >60 m on Road Length in Kms B
Net Road Length without structures >60m ( in Kms) C=A-B
Length of the bypass costing more than Rs 10 crores D

Bypass Length (kms) Structure >60m on Bypass Length in Kms E
Net Bypass Length without structures >60m ( in Kms) F=D-E
Total length of Structure >60m (On Road & Bypass) G=B+E

Structure Length (kms) Converted equivalent road length for Structures >60m ( |, . o
in Kms)
Total tollable Road Length in Kms I=C+H
Revised base rates (Cummulative) for the year 2014-15 J

User fee rates applicable for the section | Fee for the road stretch K=1*J
Fee for the bypass L=F*J*1.50
Fee for the whole section M=K+L

[F. No. NHAI/ 13013/ CO/ 2013-14]
ALKESH SHARMA, Jt. Secy.
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